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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY
B-14/A, CHHATRAPATI SHIVAJI BHAWAN, QUTAB INSTITUTIONAL AREA,
KATWARIA SARAI, NEW DELHI - 110016.

CORRIGENDUM No. 1

RECRUITMENT OF LEGAL CONSULTANT ON CONTRACT BASIS

(Refer: Vacancy Notification dated 13.06.2022 available under ‘Career Section’ on
website of PFRDA at www.pfrda.org.in)

With reference to the vacancy notification issued on 13.06.2022 for the post of
Legal Consultant in PFRDA on contract basis, it has been decided to extend the last date
for submission of applications. Accordingly, the last date for submission of applications
shall be as under:

Last Date for Submission of Application: 21 JULY 2022 (Thursday)

Sd/-

GENERAL MANAGER
(Admin & HR)
Date of Corrigendum: 24.06.2022 (Friday)




